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Sanjeev Sahu v. State of U.P., (Harvir Singh, J.), 2025 SCC OnLine All 8565 
Shanti Devi v. Collector, (Chandra Kumar Rai, J.), 2026 SCC OnLine All 89 
Shanu Kumar v. Nagar Ayukt Municipal (Commr.) Nagar Nigam, (Shree Prakash Singh, J.), 2025 

SCC OnLine All 8577 
Sher Bahadur Singh v. Commr., (Irshad Ali, J.), 2025 SCC OnLine All 8582 
State of U.P. v. Dhirendra Singh Yadav, (Manoj Kumar Gupta and Siddharth Nandan, JJ.), 2025 SCC 
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Arjilli Ammoru v. State of A.P., (D Ramesh, J.), 2025 SCC OnLine AP 4890 
Atla Venkata Subba Reddy v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 

4870 
Beela Suridamma v. State of A.P., (D Ramesh, J.), 2025 SCC OnLine AP 4887 
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